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Construction of Short-stay Homes and
Working Womens Hostels

2068. DR. MOHAN BABU: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether Government propose to con-
strizct more short-stay homes and working
women’s hostel in the Capital to provide more
facilities to working and destitute women; and

(b) if s0, the details thereof and the number
of women to be benefited and by when it is
likely to be completed?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (DR. MURLI
MANOHAR JOSHI): (a) and (b): Shorr Stay
Homes: The Department of Women and Child
Development does not construct Short Stay
Homes but supports NGOs which intend to run
a Short Stay Home. The sanction of new Short
Stay Homes has been temporarily stopped at
present on account of proposal for revised
norms & guidelines under consideration of the
Government.

Working Women's Hostels: No new pro-
posal for construction of Working Women's
Hostel in the Capital is pending in the De-
partment of Women & Child Development.

Complaints by Indian Cricketers

2069. SHRI ASHOK MITRA: Wiil the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state:
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(a) whether Government's attention has
been drawn to complaints by Indian cricketers
that excessive participation in one-day fixtures
is affecting their health and concentration;

(b) whether, in the long-term interests of the
game in this country, Government propose to
take up the matter with the Board of Control of
Cricket in India; and

(c) whether, if direct persuasion fails, Gov-
ernment are thinking of applying indirect
measures to bring the BCCI to reason?

THE MINISTER OF STATE IN THE

MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SUSHREE UMA BHARTT):

(a) No, Sir.
(b) Does not arise.
(c) Does not arise.

Housing facility to IGNCA employees

2070. SHRIMATI MALTI SHARMA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the steps taken by IGNCA to provide
housing facility to its employees as they are
not covered under any housing pool;

(b) if so, the details thereof;

(c) whether IGNCA has provided accom-
modation and transport facility to certain
officers in the leafy suburbs of ASIAN VIL-
LAGE as reported in the INDIA TODAY (June
22nd)) issue;

(d) if so, the steps proposed to extend the
same to all the employees as they are required
to adhere to strict norms of ptinctuality; and

(e) if not, the reasons therefore?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (DR. MURLI
MANOHAR JOSHI): (a) to (e) The informa-
tion is being collected.

Nehru Yuvak Kendras in Assam

2071. SHRIMATI BASANTI SARMA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased o state:

(a) the total numbe: of Nehru Yuvak



